
V CENTRAL AOniMISTRAlIUE TRIBUNAL; PRINCIPAL BENCH.

CCP NO. 14/94
in

OA NO, 1647/93

Neu Delhi this the 31st day of Play, 1994.

Shri Justice V»S, Plalitneth, Chairman.

Shri P.T. Thiruvengadaro, PlembBr(A).

Plahadeu Prashad
S/o Shri Singha Ram,
R/o V/ill 4 PO: Kutina, )
Distt. Aluar (Raj) ... Petitioner,

By Advocate Shri U.P, Sharma.

1. Shri G.K. Kanchan,
Divid onal Railway fanager.
Northern Railway, Delhi Division,
Near New Delhi Railway Station,
New Delhi.

2. Shri Gajender Singh,
Sr. Wedical Superintendent,
Northern Railway Hospital,
New Delhi. ••• Respondents.

By Advocate Shri K.K. Patel,

ORDER (ORAL)

Shri Justice V.S. P)alimath«

Shri Sharma, lea: ned counsel for the petitioner,

submits that the judgement of the Tribunal in this case

has been complied with. Hence, these proceedirg s are

dropped.

(P.T. THIRUUENGADAr") (U.S. flALlPIATH)
l*lEnBER(A) ^ CHAIRMAN
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